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2.08 PM                          

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
 

1.  2.08 PM 

 

Obituary References : 

The House paid homage and observed two minute silence on the demise of Sh. Arun Jaitley, 

Former Union Cabinet Minister. 

2.  2.11 PM The Chair congratulated Ms. P.V. Sindu, Badminton Player for winning Gold Medal in World 

Badminton Championship, 2019 held at Basel, Switzerland.  
 

Sh. Rajender Pal Gautam, Hon’ble Minister of Social Welfare congratulated Ms. Hima Dass for 

winning 05 Gold Medals in recent international Athletic Meets.  
 

3.  2.14 PM Question Hour :  

Starred questions No. 41 to 47, 50 & 51 were asked and replied. 

Replies to Starred Questions No. 48, 49 & 52 to 60 & Un-Starred Questions No. 159 to 225 were 

placed on the table. Replies to Un-starred Questions No. 226 & 227 were not received from the 

department concerned. 
 

4.  3.06 PM Presentation and Voting on the Supplementary Demands (2019-2020):  
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the first batch of 

Supplementary Demands for Grants for the Financial Year 2019-2020. 

The Supplementary Demands were considered Demand-wise and passed by voice-vote. 
 

5.  3.12 PM Introduction, Consideration and Passing of Bill : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister introduced the ‘The Delhi 

Appropriation (No.3) Bill, 2019’ (Bill No. 03 of 2019) with the leave of the House. 

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration. 

The Bill was considered clause-wise. 

Hon’ble Deputy Chief Minister moved that the Bill be passed. 

The Motion was put to vote and adopted by voice-vote. 

6.  3.15 PM Special Mention (Rule-280) : 

The following Members raised matters under Rule-280 with the permission of the Chair: 

1. Sh. Akhilesh Pati Tripathi 

2. Sh. S.K. Bagga 

3. Sh. Rajesh Gupta 

4. Sh. Surender Singh 

5. Sh. Vijender Garg 

6. Sh. Kartar Singh Tanwar 

7. Sh. Mohinder Goel  

8. Sh. Pankaj Pushkar 

9. Sh. Narayan Dutt Sharma 

10. Sh. Som Dutt 

11. Sh. Ajay Dutt 

12. Mohd. Ishraq Khan 

13. Sh. Somnath Bharti 

14.  Sh. Praveen Kumar 

15. Sh. Naresh Yadav 

16. Smt. Sarita Singh 
 

7.  4.04 PM The Chair adjourned the House upto 4:30 PM for Tea-Break. 
 

8.  4.35 PM House reassembled. 

Hon’ble Speaker in-Chair. 
 

9.  4.37 PM Sh. Rajender Pal Gautam, Hon’ble Minister of Social Welfare made a clarification on his 

reply regarding Old Age Pension. 

10.  4.38 PM Adoption of Reports : 

I. Shri Jitender Singh Tomar moved that  

“This House agrees with the Second Report of Committee on Government Assurances 

presepnted to the House on 23 August 2019”. 

The Motion was put to vote and adopted by voice-vote. 

 

 

 

 



 

II. The following Members expressed their views regarding Third Report of Committee on 

Petitions presented to the House on 23 August 2019” : 
 

1. Sh. Saurabh Bharadwaj  

2. Sh. Akhilesh Pati Tripathi 

3. Sh. Pankaj Pushkar  

Sh. Pankaj Pushkar also moved the following amendments in the aforesaid Report 

with the leave of the House : 

I. That the words “Voice of Citizens” may be replaced by “Voice of Residents E-

Block, Greater Kailash-I” in the report. 

II. That the fourth recommendation be amended and read as under : 

“4. Privileges proceedings should be initiated against Ms. Nidhi Srivastav, IAS, 

then Deputy Commissioner, South Delhi Municipal Corporation and Sh. R.K. 

Singh, Deputy Director (Horticulture), South Delhi Municipal Corporation for 

wilfully misleading the Committee and thereby committing breach of privilege 

and contempt of the House.” 

4. Sh. Manjinder Singh Sirsa 
 

The amendments moved by Sh. Pankaj Pushkar were put to vote and adopted by voice-

vote. 

Sh. Saurabh Bharadwaj moved that : 

 ‘This House agrees with the amended Third Report of Committee on Petitions presented 

to the House on 23 August 2019”. 

The Motion was put to vote and adopted by voice-vote. 
 

11.  5.19 PM Short Duration Discussion (Rule-55) : 

Sh. Jarnail Singh initiated discussion on “issues involving installation of CCTVs in Delhi”. 

The following Members participated in the Discussion. 

1. Sh. Jagdeep Singh, Hon’ble Chief Whip 

2. Sh. Somnath Bharti 

3. Sh. Jagdish Pradhan 

4. Sh. Parmila Tokas 

5. Sh. Pankaj Pushkar 

6. Sh. Ajay Dutt 

7. Sh. Manoj Kumar 

8. Sh. Ram Chander 

9. Sh. Adarsh Shastri 

(6.03 PM : The Chair extended the sitting of the House for 30 Minutes) 

10. Sh. Jitender Singh Tomar 

11. Sh. Rajesh Gupta 

12. Ms. Bhavna Gaur 

13. Sh. Madan Lal 

Sh. Satyendar Jain, Hon’ble Minister of PWD replied to the discussion. 

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister also made a brief statement. 
 

12. 6.43 PM The Chair announced that the Fellowship Programme of the Delhi Assembly Research Centre 

will be formally inaugurated on 02.09.2019.   

13. 6.45 PM The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of 

Opposition, all the Members of the House and other Agencies for their co-operation in 

smooth conduct of the Session. 
14. 6.47 PM National Anthem – Jan-Gan-Man  

The Chair adjourned the House sine-die.  
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